Bl TEM NO. 109 (MV) COURT NO. 7 SECTI ON 1|

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 1456 OF 2005

JAYAMVA Appel lant (s)

VERSUS

STATE OF KARNATAKA Respondent (s)

Date: 02/02/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

For Appellant(s) M .A T. M Ranga Ramanuj an, Sr. Adv.
Ms. Gouri Karuna Das, Adv.
Ms. Anu Cupt a, Adv.
M . Deepak Agni hotri, Adv.
M . Raj eev Agni hotri, Adv.
Ms. Rani Jet hnal ani, Adv.

For Respondent (s) M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned for two weeks.

[ KUSUM SYAL] [ VI NOD KULVI ]
SR P. A COURT MASTER



